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MOTION OF THANKS ON THE PRE-
SIDENT'S ADDRESS—contd. 

SHRI  JOSEPH MATHEN;   Madarn, 
immediately   after   the   developments in 
1962 the very same leaders who had 
■criticised that we were spending much 
jnoney on defence preparations, on the 
manufacture of arms and ammunition, -came 
forward  with a statement that  j this  country  
and  the  Administration  I never  cared for  
the  defence  of  the country and to do what 
is needed for   1 defence  preparations.      
Madam,   as  I said before, this country had 
taken a lesson from the aggression    in    
1962 and we were preparing to defend the  | 
freedom of this country and the result   ! we 
have seen in 1965.  In 1965    the   | people of 
this country united as one   1 man to defend 
the freedom and integrity of this country and 
we have   | taught a lesson to the aggressor. 
We   1 have     made     our     neighbours up-
derstand      that     even      though we   ! are     
a     peace-loving     nation     we  I would 
never tolerate  aggression and we would 
sacrifice anything to defend the freedom of 
this country.   The very same persons who 
had been claiming the glory of    defending      
the-  coun-   , try   we   have   seen   that   the   
Oppo-   ' sition  had  been    claiming  that  
they had     co-operated  with  the party  in 
power to fight the aggressor and they were  
sharing the glory of defending this country—
have now come forward with the criticism 
that the  development   activities   of  the  
country  were not kept up and much of the 
activities that should have been undertaken 
for the  betterment of the people of this 
country had been given up.   Madam, we 
have to pay a price for the glory that we have 
earned.   We have defended the freedom of 
this country at the expense of a good lot of 
our interests and conveniences.      Those 
who claim the  glory  of  defending  the  
country  j should be prepared to co-operate in 
the activities for the development of the 
country in a constructive way instead of 
finding fault with the Administration for 
having diverted the resources ior defending 
the country.   The hon.   1 Mr. Annadurai, as 
was mentioned by  j the hon. Planning 
Minister, had been   1 

repeatedly pointing out that we have no 
programme  and we have no goal as such. 
Our programme is not clear and our goal 
is not definite, that was his  charge  and 
he  pointed  out  that there are villages 
where there is no drinking   water, /food 
shortage      is acute in  various places; 
medical and is  not available in most of the 
villages;  unemployment is still  virulent in 
various  parts  of the  country.  He pointed 
out   these  things.   Madam   I do      admit 
that      all      these   are there.      But 
take      into      account the      situation 
that  obtained     before independence just 
eighteen years before and compare the 
present situation with that situation that 
existed at that time.      Whoever has a 
mind to stick to truth will definitely admit 
that even within these eighteen years we 
have  progressed   and  the  lot   of  the 
people has improved in the country. It 
may not be according to our desire; it may 
not be according to our estimation but one 
thing is certain that the lot of the people in 
the country—whether it is the lower strata 
or the upper strata—has improved    and 
the entire section of the people has a 
higher standard of living than we had 
eighteen years  before.   That we will have 
to admit. 
Madam,   in  order  to  achieve   such 

progress  in   various   sectors,   as   was 
pointed out by the Planning Minister, we 
require   a   lot   of   resources.   We will 
have to depend on the resources that we 
have and the resources that we can get 
either as aid or as loan. And we have to see 
how best we can utilise whatever we have 
and how it can be distributed to the various 
activities of development.      We have to 
pay  attention to  all the  sectors  like 
drinking water, medical aid, education, 
employment, industrialisation, agricultural 
production and so on.   We should not 
concentrate on any one particular item only. 
Suppose by spending Rs. 500 or Rs. 800 
crores we were able to supply    drinking 
water    to    all the people in these eighteen 
years, would it have been sufficient?   It 
will not be sufficient; you will have to look 
to the overall  development  of the  country. 
You will have to look to all ibe variou* 
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aspects that require your urgent attention. 
When we divert our attention to various 
sectors, it is not possible to solve each 
and every problem in the way we desire. 
Moreover there have been certain 
unexpected developments which have 
affected our plans, like the aggression in 
1962 and the aggression in 1965. These 
things have diverted our resources from 
our developmental economy. All these 
factors will have to be taken into consi-
deration before criticising the pace at 
which our country is developing. 

Madam, while pointing out that we have 
been making progress in the past few 
years in spite of all tbese difficulties, I 
wish also to point out some of our 
drawbacks in the various sectors. Take 
education for instance. When we look at 
the present educational structure we will 
have to admit that there is no national 
policy for education. Madam, the children 
who matriculate from the State of Kerala 
Cannot get admission in any other college 
outside the State. A student who passes 
from another State cannot get admission 
in Kerala State because the schemes are 
not accepted by either State. The Central 
Government has not succeeded in 
implementing or evolving a national 
scheme of education either at the 
secondary education level or at the 
collegiate education level. Our attention 
should immediately be engaged in this 
direction so that we may have a national 
policy on education throughout the 
country. This difficulty was pointed out to 
the hon. Minister so many times on the 
floor of the House and he had been 
contacting the various States to solve the 
problem, but we could not find a solution 
till this time. So, we will have to chalk out 
a programme, whether it is a phased 
programme or. a programme based on 
something else, to see that we have 
throughout India a national policy on 
education. Evan in the States you will find 
that education in the various schools 
differs. As is known to the House, we have 
been •11 the time speaking of basic educa-
tion. Basic education, according io what 
we understand now, is meant for 

the lower strata of society and we have 
the fortunate section among the student 
world who actually enjoy education in 
public schools. Take, for instance, the 
children of Ministers, Members of 
Parliament, big industrialists, great 
officials and other persons including those 
who are directly responsible for imparting 
basic education in this country. They are 
all sending their children to public 
schools, whereas the children of the 
people in the villages, the agriculturist, 
the labourer, they are all sent to basic 
schools. The result is that we are building 
up two sections in the society. One 
section is to rule and the other section is 
to be tne ruled. This should go and there 
should be a phased programme whereby 
we will be able to have the same scheme 
throughout the country, whether it is one 
State or the other or whether it be schools 
administered by the Centre. Wherever we 
have these public schools and the basic 
schools, side by side, there should be a 
phased programme, whereby you bring 
about the same educational standard 
throughout the country. 

I wish to bring to your notice some of 
the defects that are now existing in 'the 
distribution of food. It has been pointed out 
that the scarcity is there in the country. It 
has been our experience that in some 
States, in some districts we have scarcity 
and even famine and in some other places 
there had been much agitation because 
proper distribution was not made. In this 
respect it is my desire that we should have 
a national policy with regard to food 
distribution. It has been pointed out that, as 
far as possible, we are trying to have a 
uniform policy throughout India, but to my 
mind we have not succeeded in having a 
policy for the whole of India. When we 
criticise the type of distribution ol food in 
various places, even the non. Food 
Minister had to admit that this Government 
being a federal one, it will have to depend 
much on the States. Whatever may be the 
constitutional position * do not wish to go 
into all those legal aspects, it ie my request 
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[Shri  Joseph  Mathen.] that we should 
have a policy whereby the Central 
Government should ensure that every 
citizen of this    country is placed on  a par 
with  regard  to the availability    of food,    
various    statements and    various    
contentions    are there.   In some places 8 
ounces of rice and 4 ounces of wheat are 
given.   In the rice-eating areas you find 4 
or 5 ounces of rice and 4 ounces of wheat 
being given.   These are all things, ac-
cording to the common man, discrimi-
nations, unless we give a proper ex-
planation.   The Food Minister has beer, 
explaining that even though statutory 
rationing had been introduced in the State 
of Kerala with 4 ounces of rice and 4 
ounces of wheat,  according to his  
estimate,  there  was  in  the open market 
ten lakhs of tonnes of rice that was 
indigenously produced.   It is not based on 
facts.   The ten Iakh tonnes he had claimed 
is the production within  the State.   Out of 
these ten iakh tonnes, after having given 
cards to all agriculturists and all the others 
in the State, the marketable surplus, 
according    to    the    official version,  is 
only something    more    than      two      
iakh tonnes.      Out    of    this    the     
State has procured   something   like   
70,000 tonnes   of  rice.    They   say,   
however much you estimate the figures 
according to  statistics, your     calculations 
will not hold good with regard to the 
procurement of rice and no State has ever 
succeeded in procuring    40 per cent   of  
the  marketable   surplus. So, the statement 
of the Minister    that, when they are     
giving   4 ounces   of tice, there is a free 
flow of ten lakh tonnes    of rice  in the 
State,    is not based on facts.   The people 
there are being discriminated   against.    
People, who have been   earning foreign  
exchange  for the    development of the 
eountry, who do not grudge in giving 
whatever they  get  for  the  development of 
the country, for building up national  
integration,   are   being  now penalised  for  
having  produced   products which are 
earning foreign exchange.   There should 
be  an end to this.   There should be a 
policy evolved by  the  Centre or by  the  
Planning Commission, or whatever 
authority it  ' 

 be, to see that every man in this country  is  
placed  on  the  same     footing 

 with regard to availability of food. You 
should not say all of a sudden that we 
should change our food habits, take 
wheat instead of rice. I am surprised that 
the hon. Minister who comes from  a 
rice-eating area, 

 had been distributing 8 ounces of rice 
 to his own district^ whereas in another 

State which is only seven miles away 
from his district, they were being given 
only 4 ounces of rice and they were asked 
to cfrange their food habits, to eat wheat 
and other things. He pointed out tapioca, 
fish and other things. This should go and 
the Central Government should take the 
responsibility to see that sufficient food is 
distributed in the scarcity areas, which 
produce other commodities for the 
development of the country. 

I wish to bring to your notice one more  
factor.      When we  are  taking into 
account the growth of population and the 
growth of production of foodgrains, it has 
been pointed    out that the growth  of     
production  of foodgrains is much more 
than the growth of  population.   I  do     
admit   it.   As has   been   rightly  pointed   
out,   it   is the change    in the food habits 
that has  created this scarcity    more than 
the  growth  of population.      Persons who 
had been depending on      coarse grains  in 
the northern  States     have now switched 
on to wheat.   In    the same way, persons 
who had been depending on tapioca,  fish 
and various other  things,  have  switched     
on   to rice.   That we should not ignore. 
We should not say     that those    persons 
should go back to their former standard of 
living, resorting to    tapioca, etc.   If a vast 
number of people belonging to the upper    
strata     have given up a small-portion 
cereals, the lower strata have now taken to 
cereals.   Their proportion  is something 
like 90 per cent and however much food 
you may produce, you will not be able to 
satisfy them.    That fact also we will     
have to    take     into, account. 
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One  more  word  and  that  is  with   . regard to 
the development  of fisher-   | ies.   Over the 
years we have spending  a lot for the     
development     of agriculture,   but  we  are  in  
need  of food and here is a source from where 
you can have ample food.   You have not yet  
thought of a plan whereby you will be able to 
develop thousands of miles of sea coast in this 
country. We should have had a scheme whereby 
we could spend at least 5 per cent of the amount 
that is n°w being set apart for agriculture    for 
the deve-   ; lopment of fisheries.   What are    
we doing?   We are now here and there 
supplying some diesel    engines,    here and 
there supplying some nylon nets, and so on.   
Instead of     that     there should    be a    survey    
of all fishing sections  and all the persons  
connected  with  fisheries.   Co-operative   so-
cieties should be formed    throughout the length 
and breadth of this country, and it should be seen 
that every society  is   assisted  by  the     
Government  with  mechanised  boats,     with 
nylon nets, with freezers, with transport vehicles, 
with roads and    communications,  with  
everything that is Tequired, and it should be seen 
that it is administered hy the Government, that 
technical  assistance is given hy the  
Government,  so  that     all  these coastal  
societies could work  and  be able to produce 
millions and millions of tonnes of food by way 
of fish.   If it is transported and converted    into 
articles that can be consumed    even outside, we 
will be able to earn much of foreign exchange 
and we will be able to solve at least ten per cent 
of the food problem that is now existing in this 
country.    Madam, I    wish to bring  to  your  
notice  this particular item whereby    there    
should    be a scheme  chalked  out or  
there"should be a Committee appointed to 
enquire  , into the possibilities and to see that 
sufficient amount is spent for the development of 
fisheries which wiH be able to solve much  of 
our problem. 
Thank  you. 
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SHRI A. K. A. ABDUL SAMAD 

(Madras): Madam Deputy Chairman, the 
Address of the President says: 

"More even than the letter, it is the 
spirit of the Tashkent Declaration that 
is important." 

No right-thinking man,  not  only   In our 
country, but in the world,    will 



1693      Motion of Thanks       [ 28 FEB. 1966 ]  on President's Address      1694 
disagree with this solemn declaration in the 
Address. The Address further calls for its 
fulfilment with faith and vision. I am sure 
that certain adverse criticisms indulged in 
by certain sections of the politicians in the 
country cannot really injure the : faith that 
is expected of the country by the President. 
It must be clearlv borne in mind that the 
Tashkent Declaration is not a treaty or 
agreement, witnessing the concrete settle-
ment of any dispute between our country 
and Pakistan. But it establishes the kind of 
approach that each country should adopt in 
the settlement of disputes which is yet to 
come. In the face of such an approach, 
even mountains of hurdles and obstacles 
will vanish. It is pleasing to me, that in 
spite of the nagging criticisms from certain 
quarters against the Tashkent achievement, 
the implementation of the Declaration Ss 
going apace in both the countries in the 
spirit with which the same Declaration was 
conceived and consummated at Tashkent. 

With the happy conclusion of tlie 
Tashkent Declaration, one would have 
expected that the Government of India 
would at least, at this stage, take up the 
question of repealing the Defence of 
Jndia Act and the rules framed under it. 
The Defence of India Rules have clearly 
and definitely outlived its need. This fact 
has been expressed and emphasised hy 
the highest of the legal luminaries and 
eminent leaders of thought in the country. 
Legal authorities and other leaders of 
public opinion, irreg-pective of political 
alignments, have pointed out that the 
continuance of the D.I.R. on the Statute 
Book will be inimical to the existence and 
growth of democracy in the country. A 
government of the people, hy the people 
and for the people should without any 
question, agree to this fact. But on the 
other hand, the taste of the Government 
for the power bestowed on them by the 
D.I.R. is growing and they seem to be re-
luctant to give it up. In the actual 
dministration  of  the  D.I.R.     scant 

courtesy was shown to the fundamental 
rights of the people. Very many of the 
detenus were incarcerated on flimsy and 
petty grounds, at times even on the 
interested word of the rival party man or 
of a mere constable. This has created an 
uneasy feeling of insecurity and want of 
freedom in the country. This feeling must 
be liquidated and a sense of democratic 
freedom must be rehabilitated in the 
minds of the people. This is particularly 
neeessary when the next general elections 
are drawing near. The people must be 
made to feel free to express their views 
and to engage themselves in activities 
concerning the coming elections. If the 
Government is reluctant to do so, it will 
surely create a feeling in the country that 
the ruling party is planning to take 
advantage of the existence of these Rules, 
the D.I.R., for their benefit in the coming 
elections. It will be extremely unfair and 
unjust to create such a feeling in the 
country. For removing the present feeling 
of uneasiness and to render justice to all 
concerned, the detenus who are still 
behind the bars must be released. For 
checking any unbecoming activities, there 
are sufficient and adequate laws in the 
country and the Government has got even 
the extraordinary powers given to it under 
the Preventive Detention Act. It is 
regrettable that the Government has not 
yet thought fit to release such parlia-
mentarians as Syed Badrudin and public 
leaders like Mr. Mulla Jan ol Calcutta 
amongst several others. There can be no 
justification for keeping them under 
detention still. 

The food crisis which several parts of 
the country are experiencing now has not 
come upon the country all oi a sudden 
and without notice. Government was 
warned several times in the past about the 
possibility of such a crisis. Yet the 
Government was not prepared to meet the 
situation. Eighteen years of their planning 
has been carried on in such a way as not 
to provide them with the machinery or the 
ways and means which would 
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stand the strain and minimise the effects 
of such vagaries of nature as the failure of 
monsoons and the occurrence of drought 
conditions. Apart from huge and major 
schemes involving astronomical figures 
of finance, the Government has not bes-
towed sufficient attention upon medium 
and minor schemes of irrigation and 
cultivation. Much of the possible 
developments of major schemes has been 
vitally vitiated by their inability to check 
the all-pervading menace of corruption 
and they had not much energy and 
attention to pay to the medium and minor 
schemes which would yield immediate 
results. Now the country and the people 
have to pay for this kind of planning in 
the shape of scarcity, starvation and high 
prices, in spite of the vast foreign debts 
contracted on their behalf and the heavy 
burden of taxation they were asked'to 
bear from time to time. The Government 
is still unable to frame an effective and 
proper national food policy, but we find 
the sad sight of each State and region, 
pulling in its own way and the Centre 
being unable to bring them together, 
though they have taken to themselves vast 
centralising powers on paper. 

In Keraia and West Bengal which at 
the moment are bearing the brunt of the 
situation, • people are given bullets when 
they want food. Our planning and 
democracy have come to this cruel plight. 
The President's Address does not take 
adequate note of this poignant situation 
and would make a stranger think that 
everything is all right with the country, 
except some minor incidents here and 
there. This is an indication of the 
mentality created in the Government by 
their being accustomed to carrying on the 
administration under the Defence of India 
Rules. 

On a previous occasion, I spoke in the 
House, about the pitiable condition of the 
Burma repatriates. The hon. Foreign 
Minister expressed sympathy 

for those people and promised to look into 
the matter. But so far nothing appears to 
have been done. These unfortunate 
repatriates are continuing in the same 
miserable conditions which have become 
worse in many cases. Many of these people 
wert decent businessmen in Burma. When 
the shops and trade were nationalised in 
that country, their cash, goods and assets 
were seized from them arbitrarily. The 
Ivalue put upon their goods and assets is 
ridiculous, to say the least. For example, 
machinery like dynamos, pump sets, 
delicate spare-parts and similar other 
highly valuable articles, were valued not 
more than scrap iron. The only thing the 
affected Indians could do was to appeal to 
the Indian Embassy for assistance in their 
helpless condition. But they were answered 
by the Embassy officials that they had no 
instructions from home, to attend to such 
matters. In several cases the people were 
not allowed to come to India without an 
income-tax clearance certificate. But none 
of them could obtain such certificates 
because things had been made impossible 
for 5 them by the arbitrary seizure of their 
money, goods and assets. Even in cases 
where people who had a decent financial 
status, only a short while ago, they were 
not allowed to come to India even after 
renouncing their claims. They only wanted 
to come and die on the Indian soil. But they 
were prevented from realising eve» (his 
desire. 

With regard to the people who have 
come to India so far, many of them have 
no homes to go to, neither have they any 
relatives of their. Such people who came 
to Madras Port, are distributed in various 
centres in Madras State and in Kerala. 
They are given temporary shelters. Many 
of them are sent away with meagre 
amounts of money to find a place where 
they can do some business. With that 
money they cannot find a place, nor can 
they do any business for earning their 
livelihood. These people are wandering 
about ag castaway*. 
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Hundreds of these people wanted to do 
something or other in the city of Madras, 
for earning their daily food. They began 
as hawkers, selling some cheapwares in 
the bazars and streets of Madras. But they 
were harassed by the police and not 
allowed to ply such a trade. Then some 
public-spirited and large-hearted 
gentlemen in the city seeing the cruel 
plight of these people, took pity on them 
and took up their case with the authori-
ties, Thereupon a few hundreds of them 
were allowed to sit on the platforms 
along the side roads and sell their 
cheapwares that they can get on credit. It 
is indeed a mercy. These are some of the 
facts concerning the sad plight of the 
unfortunate people who have been forced 
out of Burma. I once again want to 
implore the Government to have 
sufficient pity upon these unlucky sons of 
our country and to do something adequate 
in a systematic manner to rescue them 
from their undeserved misfortune. 

The House knows that there was an 
upheaval in the Sauth caused by the fear 
of the imposition of Hindi upon the 
people. Previous to the happening of that, 
the people in the South were under the 
impression that solemn promise of late 
Pandit Jawaharlal Nehru would be 
fulfilled regarding the use of English in 
letter and spirit. The promise was that 
English would continue to be an associate 
official language, as long as the non-
Hindi speaking people want it. But certain 
things which happened in January, 1965 
made it appear that the said promise was 
being nullified and the people were 
gravely apprehensive about the futuile. 
The young and fresh minds of the stu-
dents naturally reacted to the situation in 
an emotional manner, for they felt it was 
they who stood to lose directly and 
immensely. Theirs was a natural and 
spontaneous reaction and an emotional 
upheaval This fact was evidenced and 
confirmed by the action of the Madras 
Ministers in the Centre who resigned 
from 

the Ministry as a result of what happened 
in Madras. On the assurance of the elders 
and leaders of the State supported by the 
action taken by the Central Government, 
the movement of the students was 
terminated in the hope that things would 
turn out all right. But the anxiety 
particularly of our youth in the South, is 
still alive about the question and they are 
watching the situation. An idication of 
this tendency could be seen from the 
report of a conference held by the 
students to consider this question. We on 
our part, are anxious that this anxiety on 
the part of the students in the South 
should not be accentuated by anything 
that is said or done by responsible people 
here. When the sensitive youth sees that 
there are certain sections here, which 
would not even tolerate an Address being 
read in English by the President of India, 
who does not happen to know Hindi, a 
reaction upon those minds would be 
anything except heartening. I devoutly 
hope, that in the name of the unity and in 
the vital interest of the country,  nothing 
would be done 

by any section or party or people or by 
the authorities, to revive the fear that was 
the cause of the unfortunate happenings 
witnessed last year in the South. 

Thank you. 
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THE DEPUTY CHAIRMAN: Mr. 
Mir, you can continue tomorrow. The 
House stands adjourned till 615 P.M. 

The House then adjourned at 
5 of the clock. 

The House reassembled at fifteen 
minutes past six of the clock, The 
DEPUTY CHAIRMAN in the Chair. 

THE BUDGET  (GENERAL), 
1966-67 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI B. R. 
BHAGAT): Madam, on behalf of Mr. 
Sachindra Chaudhuri, I beg to lay on the 
Table a statement of the estimated 
receipts and expenditure of the 
Government of India for the year 1966-
67. 

THE DEPUTY CHAIRMAN: The 
House stands adjourned till 11.00 a.m 
tomorrow. 

The House adjourned at 
sixteen minutes past six of the 
clock till eleven of the clock on 
Tuesday, the 1st March, 1966. 
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